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(a) the position of Government of 
India in re.ard to increase in loans available 
to developinl countries fl'om the Inlernational 
Financial Institution. and tbo initiative taken '0 this regard; and 

(b) tbe steps taken - to protect tbe 
Interests of developing countries, particular17 
to remove restrictions on export. from India 
aad to encouraa" exports in tbe field of 
competitive industries , 

THB MINISTER OF STATE IN THE 
MINISTR. Y OF FINANCE (SHRI 
JANAR.DHANA POOJARY): (a> to (b) 
ladi. bas conti.tentl, .tressed tbe need for 
multilateral institutions to provide more 
resources to developing countries for 
alleviation of poverty and development. We 
bave empbaliled the importance of 
concessiona) flows to tbe poor countries in 
the liabt of the recommendatiool of the Task 
Force OD Concessiona} Flows set up by the 
Development Committee. 

In varioUi international for a we have 
also hilblighted tbe increase in protectionist 
lentiments and measures in industrial 
countries which have acted to tbe detriment 
of tile interelt. of the developins countries. 
At tbe recent GATT deliberationl at Punte 
del Elte, in which India played a crucial 
and coDstructive role, an agreoment bas been 
reached to launch a new round of Multi-
lateral Trade nOlotiations, with tbe objective 
of brinliog about fur. ber liberalisation and 
espaD8ion of world trade to the benefit of 
all countries. especiall, the loss developed 
countries. 

P........ lor O .... IDI or Est_loa 
CoaDt_ to BolD.., U.aatlle C .. ....... tI.. Bak Ltd., Dar,. GIUI), 

Dellal 

5121. DR. G. VIJAYA KAMA RAO: 
Will tbe Minister of FINANCB be pie ... " 
to stato : 

(a) wbether tbe perml.loD for openiDI 
.. • .. Ioa ooaa_ ... 1fUltec1 b, daI 

Reserve Bant of India to tbe Bomba, 
Mercantile Co-operative Bank Limited. 
Dary. Ganj, Delbi sometime back : 

(b) wbetber it is also a fact tbat the 
Bomba, Mercantile Co-operative Bank 
violated tbe orders of RBJ and opened. 
full branch instead of extensioD counter • • and 

(e) if so, the action takeD against tbe 
Bombay Mercantile Co-cperative Bank for 
violation of tbe orders of RBI? 

THE MIN1STER OF ST ATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and (b) 
Reserve Bank of India (RBI) have reported 
tbat tho Bomba), Mercer ute Co-operative 
Bank Ltd. Bombay was given a licence to 
open a brancb at DarYliganj. Delhi and tbe 
branch was opened by the bank 00 22nd 
June, 1917. 

(c) Does not ariae. 

Outeom. of PM', Discussloa Held oa 
Kampaclleao Issue with King .r Thailaad 

5122. SHRI P. NAMGYAL: 
SHR) YASHWANTRAO 
GADAKH PATIL : 

Will tbe Minister of EXTERNAL 
AFFAIRS be pleased to state : 

(a) whetber it is a fact that durin I the 
recent visit of the Prime Minister of Thailand 
tbe Kampuchean iSlue cam. up for 
dilcussion with tbe Kina of Thiland ; and 

(b) if so, tbe outcome of the discussioa 
beld? 

THE MINISTER OF STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(~HRI EDUARDO FALEIRO): (a) Yea. 
Sif. 

(b) . Both sid .. -.reed on the Deed for 
a DCI?tlated settlement of the Kampucb 
qUOItIOD. eaQ 




